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CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA BENGH

No.0.A, 1080 of 1997

Date of order s 13.2.2002

Present ¢+ Hon'ble Mr, Justice G.L. Gupta, Vice-Chaimman

Hon'ble M;-. S. Biswas, Administrative Member

SUMBITA YADAV
VS,

UNION OF INDLA & OTHERS
(D/O. POST)

For the agpplicant & None

For the respondents st Mr. B, K, Chatterjee, counsel

ORDER

-

None is present for the applicant even when the
matter is called for the second time. 11:1e application is,

therefore, dignissed for default,

MIMBER(A)

S.il.
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